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Scheme to develop new tourist spots

T2369. DR. SANJAY SINH: Will the Minister of TOURISM be pleased to state:
{a) whether Government 1s runming any scheme to develop new tourist spots;
(b) if so, the details thereof, and

{c) the details of tourist spots developed by Government during the last five

years and the State-wise details of revenue earned from them?

THE MINISTER OF STATE OF THE MINISTRY OF TOURISM (DR. MAHESH
SHARMA): (a) and (b) Under the “Product/Infrastructure Development for Destinations
and Circuits (PIDDC)” the Ministry of Tourism (MOT) provides Central Financial
Assistance (CFA) to various State Governments/Union Territory Administrations, for
various tourism projects prioritized every year mn consultation with them subject to
availability of funds, imfer-se priority, liquidation of pending utilization certificates

agamnst the funds released earlier and adherence to the scheme guidelines.

Further, two new Plan Schemes have been formulated by the Ministry of Tourism

in the current financial year.

(1) Swadesh Darshan for Integrated Development of Tourist Circuits around
Specific Themes. Under this scheme the following five circuits have been identified

for development:
(1)  North East Circuit
(1)  Buddhist Circuit
(i) Himalayan Circuit
(1v)  Coastal Circuit
(v)  Krishna Circuit
{2) National Mission on Pilgrimage Rejuvenation and Spiritual Augmentation Drive

(PRASAD) to beautify and improve the amenities and infrastructure at pilgrimage
centres of all faiths.

Under this scheme, imitially twelve cities have been identified namely Ajmer,
Amritsar, Amravati, Dwarka, Gaya, Kedarnath, Kamakhaya, Kanchipuram, Mathura,
Puri, Varanasi and Velankanni.

{c) The details of tourism projects sanctioned to various State/UT Governments

during the last five years are given in the Statement {See below).

State-wise details of revenue generated by tourism are not compiled/maintained
by Ministry of Tourism.

TOriginal notice of the question was received in Hindi.
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Statement

{4) Number of Projects® and Amount Sanctioned™ during the 2010-2011 & 2011-2012.

(¥ in crore)
Sl State 2010-11 2011-12
M. No. Amt No. Amt
1 2 3 4 5 6
1. Andhra Pradesh 10 20.38 12 50.77
2. Arunachal Pradesh 13 32.26 11 30.68
3.  Andaman and Nicobar Islands 0 0.00 0 0.00
4. Assam 4 23.55 5 11.08
5. Bihar 1 3.60 0 0.00
6. Chandigarh 5 11.04 2 0.25
7. Chhattisgarh 4 20.95 1 0.35
8. Dadra and Nagar Haveli 0 0.00 0 0.00
9. Daman and Diu 0 0.00 0 0.00
10, Delhi 5 9.75 4 212
1. Goa 2] 12.73 1 4.93
12 Gujarat 1 0.14 2] 51.75
13.  Haryana 6 27.41 6 0.80
14.  Himachal Pradesh 12 34.98 5 0.47
15.  Jammu and Kashmir 20 56.17 33 171.23
16.  Jharkhand 5 7.56 6 48.15
17.  Kerala 3 42.87 7 23.76
18.  Karnataka 2 8.59 6 21.95
19.  Lakshadweep 0 0.00 0 0.00

20. Maharashtra 3 11.30 8 82.76
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1 2 3 4 5 6
21.  Manipur 8 39.40 5 30.73
22, Meghalaya 9 2253 3 0.50
23, Mizoram 9 11.51 7 13.91
24.  Madhya Pradesh 13 30.85 8 40.43
25, Nagaland 10 29.10 19 65.45
26.  Odisha 6 20.29 6 11.95
27 Puducherry 3 50.26 4 0.30
28.  Punjab 4 11.91 2 4.39
29.  Rajasthan 7 31.32 3 14.50
30.  Sikkim 14 23.438 8 25.15
31.  Tamil Nadu 6 60.00 6 20.75
32, Tripura 12 40.73 6 15.44
33, Uttar Pradesh 14 27.85 11 51.00
34, Uttarakhand 8 29.78 14 102.66
35. West Bengal 8 22.02 11 28.80

Granp Torar 228 774.36 223 927.66

* Includes Projects relating to Product/Infrastructure Development for Destinations and Circuits (PIDDC),
Human Resource Development (HRD), Fairs and Festivals and Rural Tourism (RT).



{B) Number of Projects™ and Amount Sanctioned™ during the Twelfth Plan period (2012-13, 2013-14 and 2014-15 [tll 31.12.2014])

(¥ in crore)

Sl No.  State 2012-13 2013-14 2014-15 (ull 31.12.2014)
No. Amt. No. Amt. No. Amt.
1.  Andhra Pradesh 10 104.97 25 181.79 3 00.30
2. Arunachal Pradesh 17 66.33 11 7474 7 28.45
3. Andaman and Nicobar 0 0.00 0 0.00 0 0.00
4. Assam 0 0.00 0 0.00 2 2421
5. Bihar 0 0.00 14 111.10 0 0.00
6. Chandigarh 0 0.00 0 0.00 0 0.00
7. Chhattisgarh 0 0.00 0 0.00 1 0.50
8 Dadra and Nagar Haveli 0 0.00 0 0.00 0 0.00
9. Daman and Diu 0 0.00 0 0.00 0 0.00
10.  Delhi 1 24.37 2 5769 0 0.00
11.  Goa 2 0.50 0 0.00 0 0.00
12, Gujarat 1 4.87 0 0.00 0 0.00
13. Haryana 0 0.00 8 14.87 1 0.30
14. Himachal Pradesh 5 29.80 1 3371 0 0.00
15. Jammu and Kashmir 27 112.86 45 8547 1 0.17
16, Tharkhand 2 48.86 1 5.00 0 0.00
17. Kerala 6 78.26 10 46 .68 0 0.00
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18.  Karnataka 0 (.00 8 3229 1 50.00
19.  Lakshadweep 0 0.00 0.00 0 0.00
20.  Maharashtra 6 79.64 67.95 0 0.00
21, Manipur 1 (.50 11 21438 7 56.40
22, Meghalaya 2 0.68 1 047 0 0.00
23, Mizoram 4 1.12 10 47.11 3 48.80
24, Madhya Pradesh 16 206.50 100.21 2 5.08
25, Nagaland 17 47.60 5222 11 60.93
26.  Odisha 2 (.61 12 6543 0 0.00
27.  Puducherry 0 (.00 1 48.48 0 0.00
28.  Punjab 0 .00 2 1039 1 0.30
29.  Rajasthan 0 (.00 10 5175 1 0.40
30. Sikkim 4 20.75 11 10435 10 53.38
31.  Tamil Nadu 2 20.42 0.00 0 0.00
32, Telangana 0 0.00 0.00 1 4.54
33, Tripura 0 (.00 0.00 0 0.00
34, Uttar Pradesh 7 21.29 24 130.13 0 0.00
35, Uttarakhand 2 12.97 30 265.33 1 0.17
36,  West Bengal 2 46.94 0 0.00 0 0.00

Grann Totar 136 929.84 261 1801.54 33 33393

* Includes Projects relating to Product/Infrastructure Development for Destinations and Circuits (PIDDC), Human Resource Development (HRD), Fairs and Festivals and

Rural Tourism (RT).
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